3647 Written Answers AGRAHAYANA 18,1885 (SAKA) Written Answers 3648

concerned hag been reinstated in the
Colliery with effect from the 26th
November, 1963. The Colliery manage:
ment has also paid an amount of
Rs, 200/- towards costs as awarded
by the Tribunal. Steps are being
taken by the managcment 1o pay the
workman the wages for the back
period.
(b) Doeg not arise.

Industrial Dispute at New Jemehary
Khas Colliery
,f Shri Mohammad Elias:
| Dr. U, Misra:
1325. { =hri Indrajit Gupta:
| Shri Binen Bhattacharya:
{_ Shri Prabhat Kar:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether the management of the
New Jemehary Khas Colliery has im-
plemented the award of Shri L, P.
Dave, Presiding Officer, Centiral Gov-
ernment Industrial Tribunal, Calcutta,
Ref. No. 33 of 1962, dated the 3rd
Oclober, 1963; and

(b) if not, the steps taken to imple-
ment the same?

The Deputy Minister in the Minis-
try of Lzbour and Ewvlovment (Shri
R. K. Malviya): (a) Yes, in so far as
rcinstatement of the five workmen is
concerned; the management js yet to
pay the costs awarded by the Tribu-
nal; to the union.

(b) A show-cause notice has hcen
issued to the management, in regard to
the non-payment of costs to the union.
The management has, it is understood,
promised to make the payment early.
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Berubari

Shri S, M, Banerjce:
[ Shri Umanath:

Will the Prime Minister be pleased
to state the progress made in the de-
marcation of Berubari ang the Hill
Scetor?

1327,
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3

The Prime Minisier, Minister of Ex-
ternal Affairs and Minister of Atomic
Energy (Shri Jawaharlal Nehru):
Demarcation of ithe Berubari and the
Hill Sector is progressing accoraing 10
the schedule agreed to beiween the
Directors of Land Records and Sur-
veys of West Bengal and East Pakis-
tan, at their meeting in Calcutta, held
on 5th and 6th August, 1963.
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